- FORMB
PUBLIC ANNOUNCENENT

(Regulatlon 0 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regu!attons, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SOVEREIGN INDUSTRIES LIMITED

o PARTICULARS DETAILS

1. IName of corporate debtor SOVEREIGN INDUSTRIES LIMITED

2. |Date of incorporation of corporate debtor [5-January-2009

3. | Authority under which corporate debtor is Registrar of Companies,
incorporated/ registered Bangalore, Karnataka

4. | Corporate Identity No. Of corporate debtor ~ {U74900KA2009PLC069837

5. | Address of the registered office and principal  |2nd Floor, Triveni Complex Yadwad Road, Bagalkot,

office (if any) of corporate debtor MUDHOL, Karnataka, India, 587313

6. | Date of closure of Insolvency Resolution 13" February 2026. ( Order effective after three
Process weeks from the date of Order)

7. | Liquidation commencement date of 13" February, 2026
corporate debtor

8. |Name and registration number of the Addanki Haresh

insolvency professional acting as liquidator | IBBI Registration No-
IBBI/IPA-001/IP-P01064/2017-2018/11757

9. | Address and e-mail of the liquidator, as No.36/1, 2nd floor, Munivenkatappa Complex
registered with the Board Bellary Road, Ganga Nagar,Bangalore - 560032
Email-addanki.haresh@gmail.com
10.| Address and e-mail to be used for No.36/1, 2nd floor, Munivenkatappa Complex
correspondence with the liquidator Bellary Road, Ganga Nagar,Bangalore - 560032
Email-liquidator.sovereign@gmail.com
11. | Last date for submission of claims 5-Apr-2026

Notice is hereby given that the National Company Law Tribunal, Bangalore Bench, has ordered the
commencement of liquidation of the SOVEREIGN INDUSTRIES LIMITED on 13" February, 2026.

The stakeholders of SOVEREIGN INDUSTRIES LIMITED are hereby called upon to submit their claims
with proof on or before 5th April, 2026 to the liquidator at the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. (ADDANKI HARESH)

Liquidator of SOVEREIGN INDUSTRIES LIMITED
Date:11-03-2026 IBBI Registration No-IBBI/IPA-001/IP-P01064/2017-2018/11757
Place:Bangalore (AFA Valid Up to 31-12-2026)
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1] BELAGAVI ENVAIROENZOUSE THE NEW INDIAN EXPRESS OFFICE OF THE ADDITIONAL CHIEF ENGINEER,
ANGUL MINOR IRRIGATION CIRCLE, DHENKANAL

RN B No.197/ Dt. 202
o £ g, TAMILNADU MINERALS LIMITED [ ET 1116 THE COIMBATORE DISTRICT CO-OPERATIVE MILK PRODUCERS' UNION LIMITED No1971 Dt 0910312026
PUBLIC ANNOUNCEMENT vk e ot Wit et o) ===— Pachapalayam, Kalampalayam (Post), Perur{ Via), Coimbatore-641 010 Bid Identificatior No.- AMIC / 13/ 2025-26
[Regulstion 12 of the Inscivency and Baslouptey Bosrd of India (Liguidation Process) Regulalions, 2i6) [ ERrsyssmmes iensi i Phone No. 9443708209 E.mail:aavinche@gmail.com ’ . .
e ) ) . o & 1 |Description Sale of dimensional black granite blocks from g e-mail ID: ace dk|2023@ mail.com
FOR THE ATTENTION OF THE STAXEHOLDERS OF SOVEREIGN MOUSTRIES LIMITED uarics of TAMIN, TamiNadu | | RetNeSE7APENTenden 26262045 0 32028 L | e Aditiona et nginer, gl Winor gt i Ohekana onbhal ofthe Govermorf ds
5, i jquarries o » tamil Nadu . e Additional Chier Engineer, Angul Minor Irrigation Circie, Dhnenkanal on behalf of the Governor or Udisha
No i e DEES ¢ lender No. & Date 121/EX-1/2026, dt.10.03.2026 : ETENREN | or FEN HDTIFIII.':A:TmH 202 a9 invites online percentage rate tender through "e" procurement for the works as detailed in the Annexure
"IN pr o e STOVEREIGN INOUSTRIES LMITED Tender ID 1.2026_TNMIN_672912 1  2.2026 TNMIN_672922 1 The Coimbatore District Cooperative Milk Producers’ Union Lid invites Tender Bids for the to this bid notice
dma of COrporae r . 3.2026_TNMIN 672941 1  4.2026_TNMIN_672964 1 | angagament of hired vehicles for a period of three years from the date of awarding contract for operating .
2. |Diate of Incovporation of corporate dedlor | S-January-2008 IslBid submission end date _110.04.2026 upto 16.00 hrs. | | 50 rural milk collection roubés and 4 taxles for Mil procurement tearns | nput actvities, Thi las! date of Name of the work: Construction of RCC Lining in Main Canal of Kansabansa
3. | Authority undar which coparate dablor s | Registrar of Companies, |4 g:tceh"'ca' bidopening ' 43.04.2026 at 16.00 hrs. downloading of application is 10.04.2006 before 11.00 AM. The last date of online submission of gﬂ;‘}?iggLﬂg‘g;“g(‘)%%‘fgsB'OCkOfA“gmD'St”Ct under DMF
Inpomporatedd regiabasnd Bargilane, Karnakyks [5 [ender form Fee & "Rs.2,000/- (Rupees two thousand only) or egivalent | tencler pppications is 10,04, 2026 before 500 PR The technical bids will be opened on tha 138h of April 2026 No. of Works: 01 (One) Only '
&, | Corporate [dentity Mo Of corporate deblor  [UT4900KAZINESL COEIRIT 1 gsggg é%%? refundable) At 11.30 AM. Pre-tnd meeling will be condecbed al ihe Head Office at Main Dairy campus, Pachapalayam Esiimated C.OSt- 195,68 lakh (Approximately)
5. | Ackdress of the megistered ofice and pencipal  {2nd Flaor, Trvenl Complex Yadwan Rioad, Bagalkot,|  [Note: For further details pleassé visi Tar;:i)li;zta:}/tendering portal oy ARAAZNAY 21100 AN, Ths sandes daocmentesplation con . downkiaded fim e webe Period of Compl.etion: ll(éleven) Calendar months
ofice (if any) of oorporate debioe MLIOHOL, Karnataka, incig, 587313 http://tntenders.gov.in / www.tamingranites.com wrarw. tntenders.gowin ai free of cost. The details of earnast money deposit, Secunty depaosit and tha terms Availability of bid documents for sale and From Dt.16.03.2026. 10.00 AM. to Dt.30.03.2026
& |Date of dusare of Inscvency Resahiion T3 Fabruary 2026, | Ordor ofacive ahor 9ree DIPR/1694/TENDER/2026 GENERAL MANAGER (FINANCE) and Cu!'ﬁll'lﬂ“itlr'lﬂ.' are ingluded in the lender documeant. Only aaline paymeant of EMD amouwn should be made, receipt through on-line: up to sooPM.
Process woaks from the date of Order | I'he Genersl Manager has every right to althar accapt, cancel or postpone the tender withouwt assigning any Last date / time of receipt of bids in the portal: 30.03.2026 (5.00PM)
T | Lauidetion commencament date of 13" Febnuary, 2026 FERRHCS General Manager, Date of Technical bid opening through online: ~ On Dt.31.03.2026 at 11.00 AM in the Office of the Addl C.E,
COMpOTENS Saio PARADIP PORT AUTHORITY DIPRS 1703 [TENDERI2026 The Cosmbatore District Co-operative Milk Producens’ Union Lid , Angul M.1. Circle, Dhenkanal.
8. |Mam and regisfealon rumber of the &ddanki Haresh Mode of payment of Bid Cost: Online
1 ) ; w41 1 # ADMINISTRATIVE DEPARTMENT o o . . e
insbwcy professianal acling 3 ligadalor | IBBI Reclstraton Mo- e-TENDER CALL NOTICE No. AD/OE/ Digital Signature Certificate of Bidder: The Bidder must possess compatible digital signature
IBBVIPADINP-PO1054/201 7- 209611757 —=CLmR it B s T B S certificate (DSC).
e T . TR — . o GL-07/13(Vol.V1)/690 Dtd.06.03.2026 BE KI ND WH EN EVER POSSI BLE IT I s The detail tender call notice can also be seen in the DOWR web site http:/dowrorissa.gov.in
3. r:::ﬂ‘i;: Hars sl Eel.l.'arﬂ_:- P I’E;rgauﬁﬁﬁ:ﬁw 7 ﬁFi::GE Name of the Work : “Providing Secretarial E“ﬂtﬂ EI ress 1 Name & Address of the OIT: Additional Chief Engineer, Angul Minor Irrigation Circle, Dhenkanal. At / P.O
o ’ ' Email-addinhihurnihﬁ_ "H" l;-:m o and other assistance for official works of p . / District— Dhenkanal., Email ID: ace.dkI2023@gmail.com
. b Administrative Department”. Estimated ) DALAI LAMA Further details can be seen from the e-Procurement market place. http://tendersorissa.gov.in
10 | Addregs and &-mail 1o ba wed for Poo 3rE, 2md fioor, Muniversztanpa Complex cost put to tender %4,53,08,220.00 0IPR-32001/32522/1/25-26/0001 Sd/- Additional Chief Engineer, Angul, M.1. Circle, Dhenkanal
pomespancence wih e liguidalor Badary Rioad, Ganga Magar, Bangslora - 550032 luding GST @18% &' C ! t' tor
Email-liguidaios savereignZy madl com E:exc uding ) Th@l t° dat ?&n ;iac or?
. . ommission). The last date me o "g
11 | Last date far submiszion of claims S-hgr-2028 submission of bid is 20.03.2026 upto = - anara : an : Q REGIONAL OFFICE - [:Hl“ﬂ["} RO Plaza Bu"dmg‘. nd |:||_'||_'|r1 Prabhakar
Mclice: s heraby gven that Ihe Naficrs Corpany Law Trbunal, Bangalare Berch, has aicered the 1700 Hrs. for details please refer our ¥ C Bt’ k LY. : i i 5 y
commencementcf liquidalion of the SOVEREIGN INDUSTRIES LIMITED on 13" February, 2175, website: www.paradipport.govin/ i Kore Nagar, Ghikodi. Ph: 94068 80047, Email: rockdrec@canarabank.com

The siakehoicers of BOVEREIGHN IRDUSTRIES LIMITED are harsty cxled upan % submil ther claims https: .
with procdan or befiors. Shiépnl, 2085 tothe bouosior & tha adcress mentionad agaistbem Mo 5://€ProCUre.gov.INJeprocure/app. !'ﬁfﬁahnnmmi

Tha financial crid arg shal subend Sk clams wibproot by ekectronic moans only, Sd/- Asst. Secretary (Admn.) E.AUGT'OH SALE HnTlcE

Al ofvar -:r&:lllct_s may ?ul:rll the -:la:r_rrs. -uf.'ill' tha proof in parson, by post or by elechonc means, Paradip Port Authority
e da'mssﬂiiafdcglifgﬁﬁEm ARDOAMIHARESHI ) (pp/PR/73/2025-2026  itd.10.03.2026 E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
Eﬂ;ﬁé E:I:II: JE6F Ragitraion Ho-JERIPA-GOYIP. P01 B F- 2016111 57 proviso to Rule 8 (6) of the Security Interest {Enforcement) Rules, 2002.
: ... - s +._ KERALA STATE CENTRE Notice Is hereby given to the public in general and In particular to the Borrower {5} and Guarantor (5) that the below described Immaovable property mortgaged / charged to the Secured
BELAGAVI CANTONMENT BOARD m mnwnu:ﬂ:g mﬁ Creditor, the Possession of which has been taken by the Authorised Officer of Canara Bank (Secured Creditor) will be sold on “As is where is™, "As is what is”, and " Whatever there
PUBLICNOTICE = BB HissiHl Cffica. Coman, is". The Reserve Price and Earnest Money Deposit are also mentioned hereundar,
P T B R e T Waslivoarkkavy, Thinuvananthapuram F Fah : TR S - I P
TRADE LICENCE FOR THE YEAR 2026-2027 il Eﬁﬂ”ﬁ;ﬁ:ﬁ%ﬁ 5" 8. | Name of the Borrowers / Details & full description of the immovable properfies with Liability | & EMD, %ﬂllﬂlﬂﬂ Date & Time
Notice is hereby given for the information of individuals No Capls0z5-MMTL) 1003 2026 No.| Guarantors & Branch Kioun cocembranchs, Uaey/ TiDs of Fasanteinn E Last date of Deposit EMD Sale otes dale
whao intend to carry on any trade, calling or profession in :;ﬁﬁ?';gg';ﬁlﬁgﬂfﬁ'“s Lo 1. | Borrower : M/S Mirjanaik Al that part and parcel of immovabile property bearing GPC No. 1235and | Rs. 23,17,152.13 I H UL 16-04-2026
the Belagavi Cantonment and requiring a Trade Licence 1. e-Tendar Mo, 310/25-26MTL (e-Ten- Poltry Food Industry Property No. 150400502400220501 measuring East-West 6.06 Mtrs | (Rupees Twenty {Rupees Two Lakhs 03.00 PM - 04.00 PM
(Under section 277(1) of Cantonment Act, 2008) for the Efppﬁ. ifﬁh Elzrnﬁf;ﬂ;-é ;Iu?rw the Rasool Mahaboobsab and South-Morth 15.15 Mirs situated at Village Betageri, Taluka Gokak, Three Lakhs Sixty Five Thousand Only)
year 2026-2027, may apply Online on e-Chaawani ?Hﬂ%pﬂnmﬁ? miﬁgi;g_? S Mirjanalk Dist Belagavi & bounded by - Marth : Open Space of Tammana Badiger EEUBIIIMI Thm;_sanrl END: Rs. 26,500/~ (Rupoes Twerry | IETI IS
Portalin the prescribed form available on the website i.e. o Sarter 1. 2028 CAPT 845587 1) o IR ST TSI OOND:: Hoad. sast: iuperty of Kadam, West: Has i | it vicear P i ol 05.03.2026
https://echhawani.gov.infcitizen of the Cantonment i ey of e Bk (1832) Type of Possession : CONSTRUCTIVE POSSESSION Thirteen Only) Cant dale for ENID-
Board on online payment of Rs.150/- (One Hundred Wabsite: hitps./fetenders kerala,gov in & as on 29.10.2025 15 ﬂ: 2;25 1."r & 00 PIII
and Fifty only) towards the cost of Trade Licence form. i i : e
The general public are also informed that the list of 2. | Borrower : Smt. Basappa Property bearing Plot Mo, 5 measusing 30 FL East- Wesland 45 FL Noeth- | Rs. 3,32,175.43 TGt A R RG0S  16-04-2026
documents required to be enclosed with the Trade ;ﬂimh rlradlg:TIJ South Eét::ntaf :;1|351|?...1 5q lFt.} ?:ut of EI:L a Mo, 465/3 mﬂ;d G§ ar:3 Ers Eﬂel {Rupees Three Lakh (Rupees Forty Three Lakhs 03.00 PM - 04.00 PM
: A : : uarantor: Shrl. James situated at City Municipal Council, Mahlinghesghwar Nagar, Goka Thirty-Two Thousand Filteen Thousand Onl
L!GE"EE apphcathn and list of Tra!d.le appllca!} e ‘ﬁ:rr nunlEEIprﬁs Varghese boundaries - North : Property of Shri Mulla, Sowth ; Bangibol, East:Hoad, | One Hundred and o Tnd Yo Sale Notice Date
Licence are available on the official website ie. PRrToTTTTENTTTII West: Property of St Kamatnur Seventy-Five Paise | EMD: RS. 4,31,500/- (Rupess Four Lakh | [RERYF SR
https:/fechhawani.gov.in/citizen. The trade licence OPPORTUHITY i) : ' - Type of Possession ; CONSTRUCTIVE POSSESSION Forty Three Only) Thirty One Thousand Five Hundned Ondy)
fees as prescribed will be issued subsequently. The —— as on 25.07.2025 Last date for EMD:
applicants have to submit the Trade Licence application DOES NOT 15.04.2026 1ill 5.00 PM
onor before 25" March 2026, ; : _ .
The applicants may apply the application on the KNOCK 3. | Borrower : Basavanni B TMC No. 27-518-59 (0id TMC No. 402/NKD) situated at Maradimath, | Rs. 3,71,563.54 WEEWTTIERGRERGNTIIEE  16-04-2026
Sl websa. or ofice BoliGloh CRREF Buskra ] Mudagannavar Maikwadi. Konnur, Gokak Tg.. Belapavi Dist. & bounded by - East : | {Rupees Three Lakh (Rupees Thirteen Lakhs 03.00 PM - 04.00 PM
: d IT PR ESEHTS Property of Dayanand 5. Patil, West : Property of Abdulrehaman H. Nada, Sevenly One Twenty Five Thousand Only)
Cantonment Board, Belagavi. | _ T T B Morth: Land of Applicant, South : Road Thousand Flve .
Individuals/persons carrying on trade without ITSELF 10 — Hundred Sixty-Three | EMD: RS. 1,32,500/- (Rupees ne Lakh | BEICRAUIE LI
applying Online for a without obtaining Trade Licence (10547) Type of Possession : CONSTRUCTIVE POSSESSION and Paise Fifty Four |  Thérty Two Thousand Five Hundred Ony) 05.03.2026
are liable to be published with a fine of Rs.5000/- initially WHEN You Onky) Last date for EMD:
and in case of a continuing offence, with an additional o 1310 15.04.2026 fill 5.00 PM
fine which may extend to Rs.5001- for every day after the BEAT DOWN
first during which the offence is continued as per the For detailed terms and condilions of the sale please reler the link “E-Auction” provided in Canara Bank's website (www.canarabank.com) or may contact the respective Branch
provisions under Cantonment Act, 2006. THE D OOR Manaper or Chief Manaper, Regional Office, Canara Bank, Chikodi, Ph. No. 94068 80047 during office hours on any working day.
Sd/- _ {KYLE CHANDLER Date; 05.03.2026, Ptace: Chikodi 5d/-, Authorized Officer, CANARA BANK

{(Manchalwar Sudam Harivijay)
Chief Executive Officer, Cantonment Board, Belagavi

No.9/REV/BOISZT

a:' TP a'ﬂﬂ Canara Bank %A REGIONAL OFFICE - BELAGAVI (8343), #4834/41, Geet Ganga, Near Krishnadevraya Circle,
A &

W it Belagavi, Karnataka - 590 001. Ph.: 79727 26100

IDFC FIRST Bank Limited e T P
{erstwhile Capital First Limited i
and amakgamated with IDFC Bank Limited) Gank E'Au cTION SALE HOTIGE
CIN : LEST10TN2014PLCOOTTIZ
Registered Office: KRM Towers, 8th Floor, Harrington Road, E-Auction Sale Notice for Sale of Immovable Properties under the Securitisalion and Reconstruction of Financial Assels and Enforcement of Security Interest Acl, 2002 read with provise to Rule 8 (6) of the Security
Chetpet. Channai-600031. TEL: +31 44 4564 4000 | FAX: +31 44 4564 4022, interest (Enforcement) Rules, 2002,
POSSES smripuptfrulglr:l [Illi:ulw:r:-j:lllx]le P— Motice is hereby givento the pubdic in general and in particularto the Borrower (5) and Guarantor (s} that the below described immovabie property mortgaged / charged to the Sacured Creditor, the Possession of which has been
: k. : taken by the Authorised Officer ol Canara Bank (Secured Creditor) will be sold on "As is where is™, “As is whatis”, and “ Whatever there is”. The Reserve Price and Earnest Money Deposit are also mentioned hereunder,
Whereas the undarsigned baing the Authorizad Officar of the IDFC FIRST Bank Limited : - - - : -
{erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) under the Sl Name of the Borrowers / Details & lull description of the immovable properties with known encumbrances, Liahility Reserve Price £33 1R Auction Date & Time
Securitization and Reconsiruction of Financial Assels and Enforcement of Security Ho, Guarantors & Branch it any / Type of Possession Last date of Deposit EMD Sale Notice Date
InterestAct, 2002 and in exercise of powers conferred urder section 1301 2) read with nule
350;1’-";!5;3“"-"5? |ﬂfﬂf35t1;i1EnTﬂrﬂE=ﬂlE'-ﬂ1!| Hﬁg 200z :SSdUE!:I a :iemanu:'Ii n;ﬁ«;; :gt;: 1. E:ldrmwﬂr : l;.-'s Dall:s_hg;a Hospitals Pvl. | All that pisce and parcel of Enmovable Properiy bearing Plof No. 12 from and out of RS No. 21, Rs. 7,18,71,681,680 EETLTRACHG R YR 27.03-2026
1. calling upon he borrower, co-Domowers and guaranions 1. . and ils Director/ Chairman part 1 CTS No. 2608 measwring E-W: 116 F and N-5: 75 Ft, ot of which 1.4 Gunthais |  (Rupees Seven Crore Rupees Thirteen Crore Sixty Two Lakh | 12.00 pm to 1,00 pm
ML.ITTEH;#.I;M#:E. Z f_AH.At:}'I'ATFIt SIDETEFSE :lﬁll.lT'[I'FItEHHWAE{ 1ET-'EL|:;T'P]1I';E ?‘;m;_n‘. M. Parshuram Bhimrao Lad, pcoupied by Road Autharity and the remaining 7 Gunthas sitiated near Khanspur Road, Angal, | Eighteen Lakh Seventy Ll Thirty Thousand ﬂﬂ:ﬂ
merticned n-ihe nobce ing K§, &,50, i l..lpﬂﬁ.i g i IX !.!r-I SHHHHHF Ha'avan Sha““ Mrl Havi E'EIF o al.".] h':'.lunljﬂl'_! N thﬂ P EEEI ‘B SI-:F] BRORS LEI'IG. was‘,t. Ry Rl:lﬂd H-{"“] By DIE-1 Mo One Thousand -Ei.: b—— i S T e T L .
Thousand Three Hundred Eighty Three and Twenty Six Paise Only) s on 13.11.2025 et eie i : r;?ﬁu:wrh by ‘H ¥ otarey ¥ J i ks that Bid EMD: Rs. 1,36,23,000/- Sale Notice Date
within B0 days from the date of receipt of the said Demand notice. P r MR F AR 2 bk R One Crore Thirty Six Lakh 09.03.2026
The borrowers having failed to rapay the amaunt. nadice is hereby given to the bomower GuiAan Wagle, MF. hanorictshon Type of Possession : CONSTRUCTIVE POSSESSION PEGE-ETy Aty Dok} 1 gﬁ:ﬁf ::,E:n Tr;nuE:ir:Iﬂ 5’:" ] —
and the public in geners! that the undersigned has faken Possession of the proparty Dhakoji, Mr. Shrikant Arvind Parulgkar as on 28.02.2026 y
described herein below i exarcise of powers. contemed on him under sub - section (4} of Mir. Shirish M. Tendulkar . M. . Las! date lor EMD: 26.03.2026
section 13 of Aot read with ule 8 of the Securty Interest {Enforcament) Rules, 2002 an this Kamalakar L Achrekar, Smi. Asawar i 5.00 PM
07" day of MAR 2028, Nirsnjan Sant '
The borrowers in padicular and the public in ganeralis heraby cautone nat Io deal with L p
the property and any deaings with the property will be subject to the charge of THE IDFC Branch: Tilakwadi (558)
FIRST Bank Limited (erstwhile Capital First Limited and amalgamated with IDFC Bank Ph: 78700 07693
erl1Bj| rur an-amounl ol Bs. B.ﬂﬂ,miﬁf— [RUIHEE E'ght Lakh Fnl-tr El'.l Thﬂ'ﬂﬁ-a“d SN P — . SESEYYS s ST —" S s SRS N TP remecse . v Sp—
Thirea Hundred Eighty Three and Twenty Six Paise Only) and nierast tharesn 2. | Borrawer : M/s Jairaj Fitness Gym; All place and parced of immovabie property land bearing CTS No, 4247/8 admeasuring 41 81 |  Rs. 1.41,65,573.99 Reserve Price: RS, 13,00,000/- 27-03-2026
The beerower's atlenfion is invited 1o provisions of sub- Seclion (B) Of Section 13 oitha Act, Prog: Shri. Jairaj Kemparaj Chavan 20 Mrs. & bulding bull these upon siluatad at Khadak Gak, Belagavi comsmgwithinthe Smits of | (Rupess One Crore Farty (Rupees Thirtean Lakh Oniy) 12 00 pm to 1.00 pm
in respactaf time available. o redeem the secured assels : Guaratlors . Simd. Sneha Subhash City Corporation Belagavi and furlsdiction of Sub-Beglstrar Belagaw and bounded on - East : By {Ine Lakh Sixty Five
Description of the Immovable Properties. Mathar and Shri. Subhash D. Matbar CTS Mo, 4248, West: By CTS 4247/A passage, North : By Road, South : By CTS No, 4247/C Thousand Five Hundred Eﬂ?& Rs. 163E££Bf - Sale Notice Date
All That Piece And Parcel Of Property Bearing Old VEC No. 727 Naw Mo T . g Sevenly Three and Paise upeEs Une -
1504005020900420192, Meazuring Eagt-west 10 Mus., Norh-south: 9 Mirs,, Total Branch. Tilakwadi (558) Type of Possession : PHYSICAL POSSESSION Winety Nine Oniy) Thirty Thousand Only) 07.03.2026
Measuring 90.00 5q, Mirs., Situated At Tafakatnal Village, Tq: Gokak, District: Belagavi Ph: 78700 076893 as on 78.07.2026 date far EMO- 76 [ '
Belgaum, Kamataka-531 233, And Bounded As:- East : Road West : Road North : Last date for EMD: 26.03.2026
Maridi H Muttennavar South : Road Sl 1tk 5.00 FM
o - Fi:;t_lh_::ﬂ: SH!::adr 3. | Borrawsrs _-Mm ﬁms; Equ;p[::I ;.HLL THAT FF;EEE AND PAHFEI:ELE llijﬂf: 1T_HE HEEE gw FTIT:; :_F.ATMHET?[IEE{] ; ’?ﬁ ?ﬁﬁ [Eﬁm Rs. 29,50,668.71 Reserve Price: Rs. 28.26.000/- 07.04-2026
b - (703202 ST Bank Limite Patted and Mrs. Shashikala Dandappa nchayat Property bearing No. 55817 and (E-KHATA] No. 150 : 22856, (Rupees Twenty Nine Rupees Twenty Eight Lakh 12.00 pm to 1.00 pm
Place : KARMATAKA qarsmhl!a Capital First Limited Patted measuring 350 5, Feet, of saleable area located on the Fourth Floor of the bulldng having | Lakh Filty Thousand Six 17“:51“. Six ":Tm:m Oniy)
Loan Account No : 126654458 and amalgamated with IDFC Bank Limited) vitrified flooring, alongwith undivided share in the land to the extent of 225 Sq. Ft., as per Gram | Hundred Shdy Eight and A
Branch: MARUTI GALLI Panchayat E - Khata constructad on Aaditys Helghts siuated at Vijay Nagar, Hindzlga, Belagavi | Paise Seventy One Only) EMD: Rs. 2,82,600/- Sale Notice Date
ﬂ Karnataka Bank Ltd. (10500) bourkded as Under - To the East - Side sat back of 6 ft, width thereafter propesty of Daltairays | as on 27.02.2026 (Rupees Two Lakh Eighty Two Thousand z7.02.2026
s Iuvty Brs i Bh: ':]3!]!19 83717 Patit and Subkash Desai, To lhe Wesl ¢ Side set back of 3 ft width thereatter Property aof - S Hundred Only)
Regd. & Head DHfice Phone : DB24-2228104 ' Yallappa Atwadkar, Tothe North: By Flat No, 403, To the South : By Flat No. 401 Last date for EMD: 06.04.2026
P B. No.509, Mahaveera Circle | E-Mail : legal recovery @ikikbank, com _ Ean s TIVE P N :
Kankanady, Mangaluru - 575 002 | Website : www.kamatakabank bank in Type of Possession : CONSTRUCTIVE POSSESSID till 5.00 PM
Dakshina Kannada District CIN__ :L8ST10KA1924PLCODT128 4. | Borrower : Miss Rutuja Umesh Mane All that piece and parcel of the property bearing Plot No. 23, In R. 5. No. 48, which is Rs. 15,17,579.86 Reserve Price: RS, 38.88,000/- 10-04-2026
DEMAND NOTICE And Mr. Umesh A Mane assigned by the corresponding CTS No. 11105, Measuring Eastto West 13.5 Metersand Norte | (Rupees Fifteen Lakh (Rupees Thirty Eight Lakh 12,00 prn to 1.00 pm
1) Mr. Mahaniesh Bommanahalli 5/0. Sabanna Bommanahalli, Haranal Vilage to Seuth 9 Maters = 121.5 50 Meters, (As per LTS Records measuring 146.5/5 5q. Yards), | Seventeen Thousand Five Eighty Eight Thousand Only)
Muddebihal Taluk, Vijayapur District-586 214, 2) M. Dyavanna 5. Bommanahalli Branch: BELAGAVI {As per Racord of Rights A 5. Ne, 48 palki Piot No. 23-P2 measuring 00.01.03.83), situated at | Hundred Seventy Nine P
/0. Sabanna Bommanzhalll, Haranal Village, Muddsbihal Taluk, Vijayapur CITY CORPORATION (8511) Ambedkar Nagar, Kangrali KH, Tal/Dist: Belgaum, within the limits of the Corporation of the Gity |  and paise Eighty Six EMD: Rs. 3?5 8.800/- Sale Notice Date
District-586 214, 3) Mr. Shashikant Chavan S/o. Hemukant, H No. 550, Haranal L U :nd City Survey, Belgaum and within the jurisdiction of the Sub-Registrar, Belgaum, which is Dnly) {Rupees Three Lakh Eighty Eight Thousand | SRR R4 T
Village, Muddebihal Taluk, Vifayapur District-586 214 Ph: 93238 82389 allotted by the said Soriety and which is bounded by - EAST : By 30° Road, WEST : By Plot No. as on 28.02.2026 Eight Hundred Only)
a 0 *J:- . ] - P
The facility under 00 A/c No. 751 7000600016601 for Rs.24.00 Lakh was avaisd 12, NORTH : By PlotNo. 24, SOUTH - By Plot No. 22 Last date f_”" EMD: 09.04.2026
by You Mo. 1) Mr. Mahaniesh Bommanahalli as borrower, You Mo 2) Mr Type of Possession : CONSTRUCTIVE POSSESSION tit 5.00 PM
Dyavanna 5. Bommanahalli and You No, 3) Mr. Shashikan! Chavan as guaranior
/ obligant. The facility iz availed ior tha purpose of working capital requirermant. The 2. | Borrower -._1 Jayakannavar Jinnapp House No 28 situated a[_TlgaurJL:i W!Ege._[lssl Belagaw, Bounded on the - East : By GF Aoad, Rs. 25,23,529.70 Reserve Price: Rs. 22 42 000/ - 27.03.2026
said cradit facility ts availed at our Talikoti Branch, Due to iregular in payments the 2. Bahubali D Jayakkanavar West : By Property of Shrl. Laxman Jayakannavar, North : By Property of Shrl. 8 B Hittalkeri, | (Rupees Twenty Five Lakh {Rupees Twenty Two Lakh 12.00 pm to 1.00 pm
accent has been classified as Non Performing Asset on 29.06.2025. On default 3. Jayakkanavar Kuber 0 South: By Froperty of Shri N M Haleman Twenly Three Thousand Forly Two Thousand Only)
action under SARFAES! Act has bean inftiated by issuing a detailed Demand Notice 4. Sheetal D Jayakkanavar : Five Hundred Twealy Nine
under Section 1302 & (3 of SARFAES] Act E::EE by '.ﬁ-.l Auithonised officer of the Guarantor - 1. Kotagl Rachappa Shan Type ol Passession : LONSTRUCTIVE POSSESSION and Paise Seventy Only) ERD: As. E’EA‘EHB’L SRS SIEN (iTh
e A ' TR s R 2. Kyatnavar Dharanendr a5 off 28.07 2026 {Rupeas Two Lakh Twenty Four Thousand 05.03.2026
Bank on 28.01.2026 o the above mentioned parties by speed post with T Hundred Onl
ilt:lli'"rf‘.“'a'q"'hljl'.'llll.":“l dsii. Howavar fhe same was nol served [0 the sbove mentioned 3. .!ay'ﬂhdmna'i.lar Devendr ke i ¥l
parties. Hence, we have published the contents of the Demand Motice dated Branch: Kittur {DP -10614) Last dale for EMD: 26.03.2026
Z28.01.2026 by way of this Notice by cbserving the procedures laid down in the Ph: 94863 09GBS : till 5.00 PM
SARFAES| Act 2002, The tacility so availed iu still outstanding and as on date of
tssue ol Uemand Notice the llabdity due to the Bank in respect of the facility undes 6. | Borrower : Shri, Ulavappa Irappa Al that péece and parcet of immovable property bearing GP Ko, 10841 comesponding RDPR Na. Rs. 13,16,806.92 Reserve Price: Rs. 11,62,000/- 27.03.2026
0D A/e No. 751 700060001 6607 |= Rs.20,49,630.17 (Rupees Twenly Lakh Forty Emmi 150400201600200177 admeasuring 5.05 x 14,32 = 72 48 Sq. Mirs. situated at Girival K. A, | (Rupees Thirteen Lakh (Rapees Eleven Lakh 12.00 pen to 1.00 pm
Nine Thousand Six Hundred Thirly and Palss Seventeen only) as on 31.12.2025 Co-Borrower : Shri, Irappa Nagappa Village. Ta.: Kitter and Dist: Belagavl, coming within the limits of Gram Panchayat Deagaonand | Sixteen Thousand Eight Sixty Two Thousand anly)
plus interest ot 9.02 % p.a to be compounded monthly from 01.01.2026 and costs Emmi, Guarantor : Shri. Kumar within the jerisdiction of Sub-Registrar, Kitiur and Bounded on the - East : 8y Property of Shel. | Hundred Six and Paise “Rs. 1.16.200/ Sale Notice Dat
BRIEF DESCRIPTION OF THE MORTGAGED PROPERTIES (SECURED ASSET): Nagabhushan Hiremath Gangappa K. Emend, West - By Proparty of Shri. Basappa M. Emmi, North : By Property of Shel. Ninety Twa Only) Emi{:ﬂ 8. g ! ﬁﬁugﬂ: gnla}mm a ;5 ;3:;;2 Ea e
Rem No. 1: All that part and paroel of the property bearing Sy. No. 641/8. Plat No Branch: Kittur (DP -1051 4], Ramanagoud 5. Patit, South : By Proparty of Shri, Rajendra 5. Emmi as on 28.02.2026 pen Thousand Two Hundred Only 3.
30 measuring 108 Bg, mir. (1162.08 Sq. L) situsted af near VPMS School 1 : , Last daie for EMD: 26.03.2026
H s Pl TR Bl Tl - T S A Ph: 70022 48564 Type of Passession ; CONSTRUCTIVE POSSESSION e
ltem Ma. 2: All thal part and parcel of the property beanng House Mo, 18, Sy, No e ) : = TP "
400/1400/2, Piot No. LIG-18 measuring 108 Sq. mir. eitusted at KMB Layout, | 1. | Borrower & Owner: Mr. Basavaraj B, | All Piece and parcel ol immovabie property bearing VPG No. 347 admeasuring 2754 5q. Mis | Rs, 12,97,805.12/- Reserve Price: Rs. 14,25,000/- 27.03.2026
Phage, Gadi Somanal Road, Talkoli, Biapuwr Destrict together with buildng Kadagad citudiad 11..!".!.]33'“ Ont, Godachl, Ta: HElmEd".'ILI. Dist: EEE-H-}&"."I and bounded on the - East: E'!." (Rupees Twelve Lakh {Hapnes Fourteen Lak® Twanty Five Thousand nnpi-j 12.00 pm 1o 1.00 pm
_condtructedthereon. B || Guarantor : Shii. Maruthi Y. Piot bearing VPG Mo. 347 and by open space of VPG No. 347, West : By Govt. Road, North : By | Ninsty Seven Thousand “ep- Rs. 142 5007 -
Please nole that | . the Authorized Officer of the secured credilor bank intend Kanakannavar property of Shrl. Visuxappa |, Kadagad, South : By property of Shil. Virusappa |, Kedagad Eight Hundred Five and Eh:'En’;iy "rI:n T’hnu;and Fb;::ﬁziduﬁh?m Sala Notice Date
lo enforce (he aloresald securily in the event ol failure lo discharge your i Tvoe of Possession - PHYSICAL POSSESSION Paise Twelve Only) -
lability in tull on or belore the expiry of 60 days from the dale of this i HEMAHBHE (10506) i : az on Z6.02.2026 Last date for EMD: 26.03.2026 05.03.2026
publicalion of the contents of the aloresald demand nolice. Furlhes, your Ph: 94458 60505 4ill 5.00 PM
allention is drawn 1o the provigion ol Seclion 13(8) of Ihe Acl, wherein the gt ) ]
lime for redemplion of morigage iz svailable only uplo the dale ol 2 3 : ; 7 FERE i i B ; : : i T
publication of notice for public auction or inviting lenders. ;nr !:Je!a:i;: .lemés and t;n:nd:tgmls of IIh: sglﬂ p:;;aseh refer the link i;ﬁut;unnphpr?ggggﬁ ::i I[:Ea;ara Bank's websile (www.canarabank.com) or may contact he respective Branch Manager or Divisional Manager,
ggional Office, Canara Bank, Belagavi during office hours on any working day. Ph.:
Place : Mangaluru Sd/- For Narnataka Bank g . Belag g ¥ g day.
Date : 10.02.2026 Chief Manager & Aurhorised Officer Place: Belagavi Sa-, Authorized Officer, CANARA BANK

. epaper.newindianexpress.com .
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Lot 1. BHARATBENZ 5528TT 4X2 BSVI 11,
Chassis Number MEC862F CFPP141740, Engine Number

having

Vehicles 926956D0147886, 2023 Model, Diesel, Arctic White Colour,
Registration | bearing Registration Number—KA51AJ 3434.
Number & Lot 2. BHARATBENZ 5528TT 4X2 BSVI 11, having
Make / Model | Chassis Number MEC862FCFPP 141746, Engine Number
926956D0147894, 2023 Model, Diesel, Arctic White Colour,
bearing Registration Number— KA51AJ 3442.
All are parked at - Lot no 1 M/S Reddy Parking Yard.
Vehicle Siruguppa Road, Avambhavi, Ballari- 583103 & Lot No 2
Location M/S Shrusti Parking Yard, Plot No. 10, Near IB Old Muranal
Road, Vidyagiri, Bagalkot-587102.
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